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lished in the same arca, work on the cons-
truction of new quartcrs have not started
-so far; and

(d) if so, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING
AND SUPPLY (SHRI 1QBAL SINGH) :
(a) and (b). There arc only six residences
on Minto Road and Jchangir Road lying
vacant for more than five years. Ncces-
sary action for their demolition is in pro-
gress. These quarters were got vacated
either having been declared as dangcrous
or coming under redevelopment scheme.

(€) Yes.

(d) The cstimates for the constructior
of quarters on the land vacated by demo-
lition of quarters in into Road and Je-
hangir Road arca were sanctioned in
1963-64 but the work could not be started
as the Corporation did not approve the
lay-out plan prepared by the Central
Public Works Department on the ground
that the zonal plan for this area had not
been finalised by the Delhi Develop-
ment Authority. The zonal plan has since
been approved and revised estimates have
been  prepared. The  loy-out  has  also
been sent 10 the Corporation for approval,
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COMPANIES AUTHORISED 10
RAISE CAPITAN
2672, SHR1 BHOGENDRA JHA :

Will the Minister of FINANCE be pleased
10 state

(a) whether it is a fact that seven Coms-
panics, namcely, Laljibhai Jivram Private
Limited, Ahmedabad; Eagle Lithc-graph-
ing Co. (P) Limited, Calcutta; National
Cereal Products Lid., Solan; Brewcery
(Simla);  Aryurbda  Sc¢vashram  Private
Ltd., Udaipur; India Filters Manufacturers’
(P) Lid., Madras; Associated Cement
Companics Ltd.. Bombay; Mico Farm
Chemicals Ltd., Madras have been autho-
rised to raise capital; and

(b) if so, the rcasons thercfor and the
details thereof ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI1
MORARIJI DESAI) : (a) and (b). Yes,
Sir. Dotails  thereof  and  the reasons
therefor are given in the statement laid on
the Tableof the House.  [Placed in Library.
See No. L.T-322/68].
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